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New Deihl, dated the February, 2000 

NOTIFICATION 

S.o. (E).- Whereas by notification orthe Governinent of India in the Ministry 
of Finance number S.O. ISO(E) dated the 10" March, 1997, issued under clause (b) of the 
Explanation to section 35AC of the Income-tax Act, 1961 (43 of 196.1), the Central 
Government had specified at serial number II , "Kanoli-vision Saver" Eye Camps-A rural 
outreach programme on eye care at Villages around Chennai, Chengai, MGR District, 
Tamilnadu, by Sri Sankara Health Centre, Hospital Complex, Sri Sankara Nagar, 
Pammal, Chennai-600075, as an eligible project or scheme 'for a period of three years 
beginning with assessment year 1997-98. 

And whereas the said project or scheme is likely to extend beyond three years; 

And whereas the National Committee, being satisth:d that the sa id project or 
scheme is being executed properly, made a further recommendation under sub-rule (5) of 
rule 11 M of the Income·tax Rules, 1962 for specifying the s~lid project or scheme for a 
further period of three years; _ . 

Now, therefore, the Central Government, in exercise Of the powers conferred by 
sub· section (1) read with clause (b) of the Explanatio.n to section 35AC of the Income·tax 
Act, 196.1 (43 of 1961), hereby specifies the scheme or project of "Kanoli·vision Saver" 
Eye C3mps·A rural outre<fCh programme on eye care at Villages around Chennai, 

"'Chengai, MGR District,'ramilnadu, which is being carried QuI by Sri Sankara Health 
Centre; Hospital Complex, Sri Sankara Nagar, Pammal, Chennai-600075, at the estimated 

-cost of-rupees (arty-five lakhs only, as an eligi ble project or scheme for a further period 
of three years beginning with assessment year 2000:.200 I. 1 
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